20 Matters raised with [RATYA SABHA] Permission

sft AiEFg ol @M (a1 gewm): AERY, § WY 9 39 AW 9 Hag Pl g
oGS e s odd S 25 O s g 1 (Cladnloadil) A Lo deaa Qliat
sft RS e (SR vk Auigy, H W bl 59 vy 9 Hdg B g
sft . TgHd @ (defEn: welew, § w59 Qw9 dag o g

sft WRaw 'R (e o e, el ey, 1 wE @ 5w e W
Fag AT T

SHRIMATI WANSUK SYIEM (Meghalaya): Sir, I associate myself with the
issue raised by my colleague.

SHRI RITABRATA BANERJEE (West Bengal): Sir, I also associate mysell with
the issue raised by the hon. Member

SHRI ANANDA BHASKAR RAPOLU (Telangana): Sir, 1 also associate mysell

with the 1ssue raised by my colleague.

SHRI M.P. ACHUTHAN (Kerala): Sir, T also associate mysell with the issue
raised by the hon. Member.

SHRI PANKAT BORA (Assam): Sir, [ also associate myself with the issue raised
by the hon. Member.

MR. DEPUTY CHAIRMAN: Yes, names of Members who have associated will
be added. ..(Imterruptions)...

Need to regulate the price of stents used in heart patients

SHRI M.P. ACHUTHAN (Kerala): Mr. Deputy Chairman, Sir, [ draw the
attention of this House to the exploitation of the heart patients by the private
hospitals i India. In many ways the private hospitals are exploiting the patients but
in a particular case I bring to the notice of this House the price of a stent used
for the cardiovascular diseases. The number of cardiovascular diseases 1s increasing
every vear. Actually there has been 15 per cent increase every year. In 2014, four
lakh stents were implanted in India, and the total amount spent by the patients
was T 2,500 crores. The Government has fixed the price of a stent at ¥ 23,625,
but actually the price being charged from a patient in private hospitals 1s between
T 55,000 and ¥ RO,000. In Govemment hospitals the price that has been fixed 1s
not being implemented in true spirit. We are importing majority of the stents from
foreign countries, especially 60 per cent of the stents are being imported from three

companies in the United States.
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In Maharashtra, the Drug Administration has conducted a study on this. They
have said that an imported stent is priced at ¥ 30,848. But the average price being
charged from a patient is ¥ 67,000

So, there is no regulatory framework to control the exorbitant price of a stent.
The patients cannot go and buy stents from medical shops. It is being sold by private
hospitals, and the price is also being fixed by the private hospitals. They charge
as they like. So, the Government must intervene, and a regulatory mechanism must
be there to regulate the price of stents because patients have no other altemative.
If the doctor says, “You have to implant stents”, then, he is forced to go in for

it. So, the Government must take note of this kind of exploitation and take action.

SHRI D. RAJA (Tamil Nadu): Sir, [ associate mysell with the issue raised by
the hon. Member.

Dr. TN, SEEMA (Kerala): Sir, 1 associate myself with the issue raised by the
hon. Member.

SHRI D. BANDYOPADHYAY (West Bengal): Sir, 1 associate myself with the

1ssue raised by the hon. Member.

SHRI RITABRATA BANERJEE (West Bengal): Sir, I also associate myself with
the issue raised by the hon. Member
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